HARYANA STATE POLLAETION CONTROL BOARD

REGIONAL OFFICE, ROHTAK,
SCO-A- 6,7,8, FIRST FLOOR, SUNCITY COMMERCIAL COMPLEX, NEAR
VISHAL HOTEL, SECTOR-36, ROHTAK- 124001

E-Mail: hspcbroroh@ggmail.com, Web: hspcb.gov.in
No. HSPCB/ROH/2023-24/661 Dated: 14.03.2024

To

The Registrar General,
National Green Tribunal,
New Delhi.

Subject: Reply on behalf of Haryana State Pollution Control Board in
compliance of order dated 08.01.2024 in the matter of OA No. 03
of 2024 titled as Phoolwati Versus Jai Parkash & Anr.

In this connection, please find enclosed herewith the reply on
behalf of Haryana State Pollution Control Board in compliance of order dated
08.01.2024 in the matter of OA No. 03 of 2024 titled as Phoolwati Versus Jai
Parkash & Anr.

Submitted for kind information and necessary action please.

DA/as above vy \
>)—M \_.‘/”

Regional Offices* >
/ ~ Rohtak Region

Endst. No. HSPCB/ ROH/2023-24/662 Dated: 14.03.2024
A copy of the above is forwarded to the District Attorney, Haryana State

Pollution Control Board, Panchkula for information and further necessary action
please.

Regional Officer
Rohtak Region

Endst. No. HSPCB/ ROH/2023-24/663 Dated: 14.03.2024

A copy of the above is forwarded to the Member Secretary, Haryana State
Pollution Control Board, Panchkula for information and further necessary action
please.

Regional Officer
Rohtak Region



37
BEFORE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

O.A. No. 03/2024
In the matter of : '

PHOOLWATI .... Applicant

VERSUS
JAI PRAKASH & ANR. .... Respondent

REPLY ON BEHALF OF HARYANA STATE POLLUTION
CONTROL BOARD THROUGH REGIONAL OFFICER, HSPCB,
ROHTAK IN COMPLIANCE OF ORDER DATED 08.1.2024

INDEX
Sr. Particular Remarks
No.
1 | Visit Report and photographs dated | Annexure R-1.
| 23.02.2024.
2 | Copy of show cause notice and reply \ Annexure R-2. B
"3 | Copy of photographs \ Annexure R-3.

E—

I

Date: 14.03.2024
Place: Rohtak
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BEFORE HON’BLE NATloﬁﬁL GREEN TRIBUNAL
" PRINCIPAL BENCH, NEW DELHI

0.A. No. 03/2024

In the matter of :

PHOOLWATI .... Applicant
VERSUS

JAI PRAKASH & ANR. .... Respondent

REPLY ON BEHALF OF HARYANA STATE POLLUTION CONTROL
BOARD THROUGH REGIONAL OFFICER, HSPCB, ROHTAK IN
COMPLIANCE OF ORDER DATED 08.1.2024

1. That present OA has been filed alleging that Jai Prakash has
installed RO Plant in his field. It has been further alleged in the
OA that there is extraction of ground water, stealing of water
from nearby minor. |

2. That site was visited on 23.02.2024 by the joint committee
consisting of following officers:
(i) Sh. Sachin Kumar, AEE, HSPCB Rohtak Region
(Representative of HSPCB)
(i) Sh. Prakash Mahala, Chief Hydrologist, Representative of
Haryana Water Resources (Conservation, Regulation and
Management) Authority, Panchkula

/ (iii) Sh. Dalvir Rana, Hydrologist, Ground Water Cell, Rohtak,

representative of Deputy Commissioner, Rohtak.

3. That during inspection, following observations were observed:

i) During visit it has been found that there are 03 nos. tubewells installed in the
farm of Sh. Jai Prakash S/o Chander. Out of 03 nos. tubewells 01 no.

1
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tubewell found defunct. 01 no tubewell is being used for agriculture purpose.
Another 01 no tubewell is being used for supply of water to village Dattour
through direct pipeline. During the visit Mr. Gaurav S/o Sh. Jai Prakash has

submitted a copy of resolution passed by panchayat of village Dattour

alongwith an affidavit
ii) During visit it has been found that there is an RO plant established in one

room of size 10°X10’. At the time of visit the RO plant is found non-
operational. As submitted by the Mr. Gaurav S/o Sh. Jai Prakash, the RO
plant is non-operational since long time due to illness of his father. He further
informed that the water of RO plant was being supplied free of cost only in
marriages functions or cremations gathering of village by small tanks.

iii) The minor (Nehar) passing nearby the farm is found with no water and there

is no illegal outlet/ pipe found for suction of minor (Nehar) water.

Site visit Report dated 23.02.2024 along with documents

therein is annexed as Annexure R/1.

4. That Show Cause Notice was issued to Respondent No.5 which was
replied by him. The copy of Show Cause Notice issued by Board and

replied received is annexed as Annexure-R/2.

5. That site has been again visited by Sachin Kumar, AEE, HSPCB on
11.03.2024 to verify the submission of dismantling of plant as stated
in reply of Respondent No.5. it was found that the RO plant has been
removed from the site. The photographs are annexed as Annexure-
R/3

In view of facts and circumstances mentioned herein above, it is
prayed that present reply be taken on record. It is undertaken to comply

with further directions passed by this Hon'ble Tribunal.
\

L
Regional Officer
Rohtak Region, Rohtak

Date: |4 olreny
Place: RoWim )



VISIT REPORT IN THE MATTER OF O.A. NO. 03/2024 TITLE AS
PHOOLWATI VS JAIPRAKASH & LNB&O
Annexure R 1

Date of Visit: 23/02/24
Reference of Visit: In the matter of O.A. NO. 03/2024 titled as

Phoolwati VS Jai Prakash & Anr.

Observations:

1. During visit, it has been found that there are 03 nos. of tube-welis instalied
in the farm of Sh. Jai Prakash s/o Chander Bhan. Out of 03 nos. of tube-
wells, 01 no. of tube-well found defunct and 01 no. of tube-well is being
used for agriculture purpose. Remaining 01 no. of tube-well is being used
for the supply of water to village Dattour through direct pipeline. During the
visit, Mr. Gaurav S/o Sh. Jai Prakash has submitted a copy of resoiution
passed by the Panchayat of village Dattour of district Rohtak alongwith an
affidavit (copy attached).

During visit, it has been found that there is an RO piant estabilished in one
room of size 10°X10" At the time of visit the RO piant is found non-
operational ( Photographs attached). As submitted by the Mr. Gaurav S/o
Sh. Jai Prakash, the RO plant is non-operational since long time due to
iliness of his father. He has further informed that the water of RO plant was
being supplied free of cost only in marriages functions or crematons

gathering of village by the smail tanks.
The nearby minor (Canal) found with no water and there is no illegal outiel/

pipe found for suctipn of minor water.

Sh. Dalvir Rana
Representative of Depu

Sh. Pankaj Mahala
Representative of HWRA

Commissioner, Rohtak

AEE, HSPCB\NRohtak Region



AT o {} we, |
T S et |

}'T}F'T‘L- ‘ﬂr

%‘}__. =
R ak \-haa ATHG=T TS G K

I T Tos o AL S Sy ey Fo e .
69——-\1 "no-cv-{d ;'ﬁ Hy-2 —'\w mt“—_‘—_‘,—;—;;'

S I3\ Eu.-t"'us\‘c.g';q——-.,“ P—'A_‘T": %ﬁ%ﬂ%‘iﬁ'mu| 2
H4uai2y HG 7T9-,'Q’-—-{q-gmz“ E okt IxA wa'(%, _Jzif;o-\ m‘:z?-
~dell S IH ‘Zﬂ'zv?c‘;'!"'qrq-"#q* AT e o QT:H'
eqnmﬂ{\d:r}ﬁ}%tﬁ'ﬁ‘ﬂf d JL w
= = Tomaoy s T

B T IT LY ﬁ‘t'h--.rmmr?m

= o TH I

'a_rﬁ'ﬁ"” w_[‘_:: W&T&TTM'WQK\ AHileh i‘

Uo. f'rt#‘* Na = Co'Tr—"’“"'"Be’E; m;\-énrq o-ll-

> Giedl = "'I 5 d ,,ﬂ'u-“—l_‘s-h\ﬂ‘ ?g_\' Tt it ,z?‘ _
T‘T “-q—t’ aH m K., Wu—r | 1‘““| [\ ey g3\ ." Gt

cAl A Eg <y
ﬁ\’tﬁtrﬁt_ynuﬂq S = e 1““%1
e Rk
Z
o &
| C hand P Qo&f, _
i \ 2t ///o/ T t'm\rrt\;l";
v < <

’. ——""’;},”/f( {'5’26;-{ 5 Gt R A
. g Tolf

| v Q‘T\g;:‘ﬂgM .

- 739919
IRIR
‘ 0 _
i Q‘m?ﬂu T, em——




e
3. Wﬁﬁf{’\’
TFFETT—

——— -:'??
e~ == 0 S ARY]

-

‘fe-tid— 05,/12 /2023 .

Savita 5. Yerms

Hega "o 11444

3 SRR e e L NN
!,. N ' \\ \ ' 5 ‘;‘-' V?i'mm " \ /,f‘; ’; '\\ {: ( /,‘::\ ‘:,‘
0 ¢ ::,,// ,/z /A}/f,lv.. .3
& ~ vl ‘{"k b'z”'}nﬂz‘{uy’{.mz “' I. ',Is g ;.
v - .r\ LR / ' 4
1 '\‘“ I v (&{& \\-I'“_r)', ~| b ." -FEN
' w. B \(; Luf""'" 7\;'.5:9: 2 Rebegrintp
| A * n F h"
b 'n Qw (n&: RUPEE:
u \' ‘( (. Ky
l nr; AN (L
NIW Y ¢ \ ‘ v i

~ ’:’ hﬂ ﬁ»,k;.f{?%r} Do’
e AT “/”,)3'2‘- - 'Sll

SR Chi P

(1 “\\

ngﬂiﬂuwéﬁﬁﬁammm'@ el

“yroergat ‘\-\k\‘)“"‘

N\

& ,;mmmqiﬁmjﬁm(hSmWWW

ggrd 1o LA Al

TRl -
e

i



43

;‘ W Wi Z A%
:g Rohtak, Haryana, India
» Unnamed Road, Haryana 124501, India
'r:- Lat 28.831451°

~ & Long 76.754108°

Tl

i ﬂ 23/02/24 02:23 PM GMT +05:30

e, SR o W . . = v
. _’.h‘_" o L‘f._ o " 2 \’,,

ST IR @ Ry

! GPS Map Camera

w



44

Rohtak Haryana Indla
Unnamed Road, Haryana 124501, India

| Lat 28.831476°
) 4 Long 76.754049°
_.')l 23/02/24 02:22 PM GMT +05:30
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Unnamed Road, Haryana 124501, India
Lat 28.83145°

Long 76.754056°
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46

Rohtak, Haryana, India
Unnamed Road, Haryana 124501, India

Lat 28.831422°

| Long 76.754077°
'95 23/02/24 02:20 PM GMT +05:30
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) Atail, Haryana, India
RQP3+MQW, Atail, Haryana 124501, India
Lat 28.837697°

Long 76.755474°
23/02/24 02:19 PM GMT +05:30
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Rohtak, Haryana, India
Unnamed Road, Haryana 124501, India

Lat 28.83145°

Long 76.754056°
23/02/24 02:20 PM GMT +05:30
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B Atail, Haryana, India
RQP3+MQW, Atail, Haryana 124501, India
j Lat 28.837697°
. Long 76.755474°

g |

23/02/24 02:19 PM GMT +05:30
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* Atail, Haryana, India

"{ RQP3+MQW, Atail, Haryana 124501, India
\) Lat 28.837697°

#. Long 76.755474°

57 PM GMT +05:30
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Annexure R2

HARYANA STATE POLLUﬁbN CONTROL BOARD

REGIONAL OFFICE, ROHTAK,
SCO-A- 6,7,8, FIRST FLOOR, SUNCITY COMMERCIAL COMPLEX, NEAR
VISHAL HOTEL, SEC. 36, ROHTAK- 124001

E-Mail: hspcbroroh@gmail.com, Web: hspcb.gov.in
No. HSPCB/ROH/2023-24/62\ Dated: 29/ 22/2024

To
Sh. Jai Parkash ( for RO Plant operation)
Village-Dattor,
Distt. Rohtak.

Sub.- Show Cause Notice for Closure under section 31-A of Air (Prevention and
Control of Pollution) Act 1981 for violation of section 21/22 of Air
(Prevention and Control of Pollution) Act, 1981 and for violation of 33-A
of Water (Prevention and Control of Pollution) Act, 1971 for violation of
section 24/25 of Water (Prevention and Control of Pollution) and for
initiating legal action under section 37/38/39 of Air (Prevention and
Control of Pollution) Act, 1981 and under section 43/44/47 of Water
(Prevention and Control of Pollution) Act, 1974 and imposing
environmental compensation as per Board’s policy dated 22.12.2021.

Whereas, your unit was inspected by the representative of District Magistrate,
Rohtak and representative of Haryana Water Resources (Conservation, Regulation
and Management) Authority alongwith field officer on 23.02.2024 in the matter of OA
No. 03/2024 titled as Phoolwati Versus Jai Parkash & Another.

Whereas, you have installed an RO plant in your farm.

Whereas, as per consent policy order dated 04.12.2020 your unit is covered
under Green category of consent management of Board.

Whereas, you have established R.O. plant without obtaining prior Consent to
Establish and Consent to operate from the Board.

Whereas, you have not provided Effluent Treatment Plant (ETP) to treat the RO
reject water.

Whereas, U/s 31-A of Air Act, 1981 and U/s 33-A of Water Act, 1974"
notwithstanding anything contained in any other law, but subject to the provisions of
this Act, and to any directions that the Central Government may give in this behalf, a
Board may, in the exercise of its powers and performance of its functions under this
act, issue any directions in writing to any person, officer or authority, and such person,
officer or authority shall be bound to comply with such directions.

Explanations for the avoidance of doubts, it is hereby declared that the power
to issue directions under this section includes the power to direct:-

The closure, prohibition or regulation of any industry, operation or process or
The stoppage or regulation of supply of electricity, water or any other service

14



In view of the above, you are directed to show cause within 15 days as to why
closure under section 31-A of Air (Prevefy@n & Control of Pollution Act, 1981 and
under section 33-A of Water (Prevention & Control of Pollution) Act, 1974 for violation
of section 21/22 of Air (Prevention and Control of Pollution) Act and violation of Section
24/25 of Water (Prevention and Control of Pollution) Act, 1971 and legal action & penal
proceedings may not be initiated against your unit and its owners/members under
section 37/38/39 of Air (Prevention and Control of Pollution) Act, 1981 and under
section 43/44/47 of Water (Prevention & Control of Pollution) Act, 1974.

In case you fail to comply with the deficiency mentioned above within the above
mentioned stipulated time period it will be presumed that you have nothing to say in
this regard and accept the status above, action under the above mentioned
Acts/Rules/Sections will be initiated against you and environmental compensation will
be imposed as per policy of the Board.

ST\
Regional Officer
cs _ Rohtak Region

Endst. No. HSPCB/ROH/2023-24/ 622 " Dated za)a)zy

A copy of the above is forwarded to the Chairman, HSPCB, Panchkula for
information and further necessary action, please.

N \__—~
ke
Regional Officer

{Rohtak Region

e?,

£—
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l[-; GPS Map Camera

Rohtak,HR,India

Sampla, Rohtak, 124501, HR, India

Lat 28.831424, Long 76.753917

02/24/2024 05:06 PM GMT+05:30

Note : Captured by GPS Map Camera
N
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B:'i GPS Map Camera

' Rohtak,HR,India
! Sampla, Rohtak, 124501, HR, India
| Lat 28.831431, Long 76.753925

) | 02/24/2024 05:06 PM GMT+05:30

: Note : Captured by GPS Map Camera
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.m} B e EJ 6PsMap Camera =

Rohtak,HR,India

Sampla, Rohtak, 124501, HR, India
Lat 28.831467, Long 76.754016
02/24/2024 05:26 PM GMT+05:30
Note : Captured by GPS Map Camera
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57 Annexure R3

. Sampla, Rohtak, 124501, HR, India

- Lat 28.831426, Long 76.753849

| 03/11/2024 05:00 PM GMT+05:30
oo * Note : Captured by GPS Map Camera
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= R :
i Rohtak,HR,India
! Sampla, Rohtak, 124501, HR, India
| Lat 28.831402, Long 76.753858
' 03/11/2024 05:01 PM GMT+05:30
. Note : Captured by GPS Map Camera
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Rohtak,HR,India
Sampla, Rohtak, 124501, HR, India
Lat 28.831383, Long 76.753926
03/11/2024 05:01 PM GMT+05:30
Note : Captured by GPS Map Camera
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u Sampla Rohtak 124501 HR, India
ﬁ 4 . | Lat 28.831382, Long 76.753921
-- :. : 03/11/2024 05:01 PM GMT+05:30

Pl

e 4 Note : Captured by GPS Map Camera
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. Rohtak,HR,India
Sampla, Rohtak, 124501, HR, India

- Lat 28.831490, Long 76.754077
03/11/2024 05:01 PM GMT+05:30
Note : Captured by GPS Map Camera
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|

r ‘f ; 4§ GPS Map Damerm

_Rohtak,HR,India
; Sampla, Rohtak, 124501, HR, India
Lat 28.831520, Long 76.754051
03/11/2024 05:02 PM GMT+05:30
Note : Captured by GPS Map Camera
£ 3 & 7 o) %
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i GPS Map Camera

ohtak,HR,India
E Sampla, Rohtak, 124501, HR, India
§ Lat 28.831538, Long 76.753981

2 03/11/2024 05:02 PM GMT+05:30
Note : Captured by GPS Map Camera
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Rohtak,HR,India

" Sampla, Rohtak, 124501, HR, India

* Lat 28.831333, Long 76.753944

' 03/11/2024 05:02 PM GMT+05:30

. Note : Captured by GPS Map Camera
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